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TA No.1268/2020

Central Administrative Tribunal
Jammu Bench, Jammu

T.A. No.1268/2020
(S.W.P. No.243/2020)

Tuesday, this the 06t day of April, 2021
(Through Video Conferencing)

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. Mohd. Jamshed, Member (A)

Firdous Ahmad Dar (Age: 38 years),
S/o Ghulam Hassan Dar,
R/o Malwari, Newa, Pulwama.

..Applicant
(Mr. Nisar Ahmad, Advocate)
VERSUS
1. State of Jammu and Kashmir through

Commissioner Secretary to Government,
Power Development Department,
Civil Secretariat, Jammu/Srinagar.

2, Chief Engineer, EM&RE, Wing Kashmir,
Kashmir Power Distribution Corporation Limited
(Chairman, Divisional Level DPC, PDC, PDD, Kashmir).

3. Superintendent Engineer,
Kashmir Power Distribution Corporation Limited (O&M) Circle,
Pulwama.

4. Executive Engineer,
Electric, M&RE, Division Pulwama.

5. Assistant Executive Engineer,

Electric, M&RE, Sub Division Newa, Pulwama.
..Respondents
(Mr. Amit Gupta, Additional Advocate General)

ORDER (ORAL)

Mr. Justice L. Narasimha Reddy:

This T.A. arises out of an SWP No.243/2020 filed before

the Hon’ble High Court of Jammu & Kashmir, challenging the
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order of transfer dated 28.1.2017. The applicant stated that on his
promotion as Senior Assistant, he was initially posted in ED
Pulwama, through order dated 19.10.2019, and hardly five days
thereafter, he was posted in Sub Division Newa; and that the
impugned order was passed hardly within one and half months,

restoring the earlier position.

2. The SWP has since been transferred to the Tribunal in view
of reorganization of the State of Jammu & Kashmir and

renumbered as T.A. No.1268/2020.

3. Today, it is brought to our notice by Mr. Amit Gupta,
learned Additional Advocate General, that the applicant has been
restored to Sub Division Newa. Since the grievance of the
applicant is redressed, nothing remains to be decided at this

stage.

4.  T.A. is accordingly dismissed. There shall be no order as to

costs.

( Mohd. Jamshed ) ( Justice L. Narasimha Reddy )
Member (A) Chairman

April 6, 2021
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